I TEM NO 5 COURT NO. 3 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos. 71-84 IN ClVIL APPEAL NGOs. 2154-2167 OF 2011

RAJU KUVAR DEKHA & ORS. Appel I ant (s)
VERSUS
STATE OF ASSAM & ORS. Respondent ( s)

(For recalling the court’s order and office report)

Dat e: 23/04/2012 These Applications were called on
for hearing today.
CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR. JUSTICE ANIL R DAVE
For Appellant(s) M . Anupam Lal Das, Adv. -on-Record/ NP)

For Respondent (s) M. Avijit Roy, Adv.
Ms. Vartika Sahay Walia, Adv.

For M'S Corporate Law Group, Adv. - on- Record

For Applicants) M. Mikul Rohatgi, Sr. Adv.
Ms. Di ksha Rai, Adv.
Ms. Ranj eeta Rohtagi, Adv-on-Record

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st the applications before the Bench which had
delivered the judgnment in the main appeals on a
m scel | aneous day.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



